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INTRODUCTION 

I, the Chairman, Committee on Public Undertakings having been 
Authorised by the Committee to submit the Report on their behalf, 
present this Third Report on Action Taken by Government on the re-
commendations contained in the 87th Report of the Committee on 
Public Undertakings (Seventh Lok Sabha) on Central Coal Washe-
ries Organisation. 

2. The 87th Report of the Committee on Public Undertakings 
1963-84 was presented to Lok Sabha on 25 April, 1984. Replies of 
Government to all the ;recommendations contained in the Report were 
received by 20 March, 1985. The replies of Government were con-
sidered' by the Action Taken Sub-Committee of the Committee on 
Public Undertakings (1985-86) on 6 August, 1985. The Committee con-
sidered and adopted this Report at tI-.eir sitting held on 8 August, 1985. 

3. An analysis of the action taken by Government on the recom-
mendations contained in the 87th Report (1983-84) of the Committee 
is given in Appendix II. 

NEW DELHI; 
August 12, 1985 
Sravana 24, 1907 (S"ka) 

K. RAMAMURTHY, 
Chairman, 

Committee on Public Undertakings. 

(vii) 



CIIAPTER--I 

TIEPORT 

The Report of the Committee deals with the action taken by Gov-
ernment on the recommendations contained in the Eighty-Seventh 
Report (Seventh Lok Sapha) of thp Committee on Public Under-
takings on Central Coal Wasileries Organisation which was pre-
sented to Lok Sabha on 25 April, 19'84. 

2. Action Taken Notes have been received from Government in, 
respect of all the 29 recommendations contained in the Report. 
These have been categorised as follows:-

(i) Recommendations/observations that have been 'accepted by 
Government 
S. Nos. 1--15, 1B, 20, 22, 23 and 26-29. 

(ii) Recommendations/observations which the Committee do· 
not desire to pursue in view of Government's replies 
S. Nos. 17 and 19 . 

(iii) RecommendationsJ.observations in respect Of which re-
ply of Government have not been accepted by the Com.-
mittee 

-Nil-

(iv) Recommendations/observations in respect of which .fim.al 
replies of Government are still awaited 
S. Nos. 16, 21, 24 and 25. 

3. The Committee desire that the final replies in respect of re-
commendations for which only interim replies have been given by 
Government should be fur~shed to the Committee expeditiously. 

The Committee will now deal with the action taken by Govern-
ment on some of their recommendations. 

A. Committees appointed to examine various aspects of working of 
CCWO 

S. No. 4 (P4ragraph. 2.20), S. No. 5 (Paragraph 2.21), S. No. 11 
'\(PIlTagrIlPh 2.53), S No. 15 (Pllragrllph 2.57), S. No. 16. (Paragraph 
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2.78), S No. 21 (Paragraph 2.87) and S. No. 24 (Paragraph 4.14). 

4. In pursuance of the Committee's recommendations, a number 
of Committees have been appointed to go into various aspects of the 
working of CCWO. For example, a Committee has been set up to 
investigate into the reasons for low capa;;ity utilisation in Dugda I 
& II washeries. A Committee has also been set up cOnsisting of 
experts from coal and steel industries to review the existing link-
ages of raw coal to washeries and to suggest optimum linkages for 
raw coal as well as washed coal. Another Committee has been 
appointed to investigate into the circumstances under which there 
has been huge accumulation of middlings. Yet another Committee 
has been appointed to investigate into the working of weigh-bridges 
at CCWO washeries. Similarly, one more Committee has been 
appointed to identify the surplus inventories. 

S. Tbe Committee would 6ke to emplaaolise dlat aU these Com-
. mittee~ should function under time-bound programmes and submit 

their Reports:findillgs by specified dates so that necessary steps are 
taken by the Government!Company to arrive at proper decisions for 
implcmentatio.'l at the earliest. The Committee would also emphasise 
that the progress made in the work Of these Committees may be 
sUitab1y monitored. Further there shoUld be some coordination at an 
appropriate level to ensure that there is no duplication of effort by 
these Committees and (·ontradictory recommendations On the same 
or aHied issues by different Committees are avoided. 

6. 1be Committee would a1so be interested to be apprised' in due 
courSe> abont the recommendations made by these Committees and 
the action taken in pursuance of those recommendations. 

B. Per'formance of the Washeries 

S. No.6 (Paragraph No. 2.22) 

7. Dealing with the question of capacity utilisation of CCWO, 
washeries, the Committee had observed .that the constraints which 
inhibited the utilisation of the installed capacity had not been 
eliminated and aHowed to persist even after the lapse of a long 'Period 
of more than 10 years. The Committee had expressed their dis-
appointment at the lack of efforts on the part of authorities to set 
right the deficiencies affecting the performance of the washeries. 

8. In their reply, the Government have stated that long term plans 
had been drawn by CCWOIBCCL for improving the performance of 
the wMheries. These Plans were in various stages of imp1ementdtion. 
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It has been also stated that the five long-term projects undertaken 
in this connection were eX!pected to be completed latest by March, 
1985. 

9. The Committee would like to be infonned whether these pro-
jects have since been completed and in case they have not ~ com-
plete(i so far, the eXI.erted date of their completion may be indica-
ted. The rt>asolls for slippages, if any, may be explained. 

C. Utilisation of the available resources of Coal in the country 

Recommendation S. No. 15 (Paragraph 2.57) 

10. In the context of available resources of prime coking coal and 
the washing facilities available in the country, the Committee had 
pointed out that there was need for introducion changes and modifi-
cations not only in the collieries and w:tsheries but also in the steel 
plants and the.rmal power plants so that they could be run with the 
quality of coal available in the coul'_try. 

11. In their reply Government have stated that there was conti-
nuous coordination between the Department of Steel and Depart-
ment of Coal in so far as supply of coking coal to sreel plants was 
concerned. In the case of thermal plants, it has been stated that 
even at the pre-investment stage, the quality of coal likely to be 
supplied to these plants is made known to them to enable them to 
design their boilers accordingly. 

12. It is heartening to note that coordination is mainta¥ted bet-
ween the Depnrtment of Coal and Department of St.eel in the matter 
of supply of Coking Coal to Steel plants and close coordination also 
exists betwef','l various agencies in the Coal and Power sectors in 
regard to thern1al plants. However, what needs to be emphasised is 
that new tf'<'hnologies should be adopted with a view to ensure that 
the sted plnntsand thermal power plants are designed or modified 
in sUf'h a manner that they can be efficiently run with 'the type of the. 
coal aVAilable in the cowltry. The Committee would be interested 
to know thp. concrete steps so far taken by the Department of Steel 
or the Ministry of Energy in the matter of de!ligninglmodifying steel 
plants and thermal PQwer stations to match the quality of eoking coal 
available for feed stocks. 



CIIAPTER. Q . 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 
GOVERNMENT 

Recommendati~u (81. No.1, Paragraph 1.27) 

The Committee note that in June, 1972, a proposal mooted by 
Bharat Coking Coal Ltd. for transfer to it of the four washeries of 
CCWO, which had been set up by the erstwhile Hindustan Steel 
Ltd. (now SAIL), was agreed to in principle by HSL on the consi-
deration that it would ensure better coordination between produc-
tion of prime coking coal and supply of washed coal to the Steel 
Plants. In April. 1973, the management of the CCWO washeries 
was entrusted to BCCL under the extraordinary device of a power 
of Attorney issued in favour of the CMD, BCCL which enabled him 
to manage these washeries pending the de jure transrer of the owner-
ship to BCCL. The peculiar feature of this Power of Attorney was 
that this vested power of mangement on the CMD of BCCL and not 
iln BCCL as Company with the result that it was not the Board of 
BCCL which decided matters about washeries but the Board of 
SAIL. This created responsibility without authority. Under this 
arrangement the Department of Coal provided BCCL with the funds 
for capital requirements of the Washeries. while SAIL continued 
to pay for all the operational charges for CCWO as well as cost of 
raw materials to BCCL. This was a very anamolous position and 
very unsatisfactory state of affairs posing intricate problems of 
accounting and auditing. Under these circumstances there could not 
be e1!ective control over management and operations of washeries 
either of SAIL or of BCCL. Although, in the beginning this 
ar.rangement which led to dual control. was made as an interim 
measure pending formal transfer of CCWO to BCCL, it has continu-
ed for more than 10 years a1fecting adversely the etftcient and 
smooth functioning of the waBherj.es. 

Reply or GovemmeDt 

The ownership of the four coal washeriea of CCWO held by Steel 
Authority of India (SAn.) has been transferred to Bharat Coking 
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Coal Limited with efiect from 1-10-1983. The Transfer by regis-
tered instrument is, however, still to be done and the necessary 
formalities are being worked out by B.C.C.L. and SAIL.· 

[Ministry of Energy, Department of Coal O.M. No. 
4.301117183-CRC Dated ~1l-84] 

Recommendation (Sl. No.2, Paragraph 1.28) 

The Committee are surprised to find that the question of transfer 
of Ownership of CCWO waaheries to BCCL was hanging fire fol' a 
period of 10 years as the 77Wdm operandi for the transfer of the 
assets and liabilities of one Government Company to another Gov-
ernment Company could not be mutually agreed upon for such a 
long time. This appears all the more strange particularly because 
the rationale behind the transfer of CCWO from SAIL to BCCL 
was never in doubt and the proposal had also been specifically 
cleared not once but twice, by the Cabinet first in 1976 and again 
in 1977, it is also pertinent to recall that the Committee on Public 
Undertakings (198G-81) who "having been convinced of the advan~ 
tage of these washeries ownership resting with the coal company" 
had recommended that the ownership be transferred by SAIL to 
BCCL forthwith. Despite all these, it was only in September, 1983 
that it wa; mutually agreed upon to effect the transfer w.e.f. Ist 
October, 1983. This is a typjcal case of inordinate delay in imple-
menting a policy decision of the Cabinet by the civil servants. It 
seems fairly clear that the authorities concerned had shown less 
than ordinary interest in setting the matter, which' cannot but be 
deprecated by the Committee. In view of the importance of the 
matter and the neglect that it has suffered so far, the Committee 
would like Government to ensure that all formalities are completed 
without further delay. 

Reply of the Govemment 
In pursuance of the transfer of the four Coal Washeries of the 

CCWO from SAIL to BCCL w.e.f. 1-10-83, steps were taken to eva-
luate the compensation payable by BCCL to SAIL The valuation 
of fixed assets has been completed. In regard to valuation of current 
assets, it has been decided that accumulated stocks of middlings and 
rejects as on 30-9-83 would continue to belcng to SAIL. It would 
-------- -----------------

At the tim~ of factual """ifi ... tioo, Minhtry of 51",,1, Mines ?nd C""I (Oep'rtment 
of Col) i..r~ the.t draft .greement f<)f trllnsr .... of c..ntr- I Coal W aheries Org,ni. 
sation from Steel Authority of Indh Ltd. to Bh"rat Coking Cod Ltd. hal been sent 
to SAIL in Augu.t, 19114 and i. pending fin>li.ati.>n. 

(Mi">istry of Stf'el, Mines ,nd Co'"', 'Xp-rt:nr-nt of Coal, O.M. No . • 301l/?1 
l!3-CRC (Vol. ll) dated 25-7-1985). 
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be the responsibility of SAIL to sell these and take the realisation. 
In regard to dues payable by nseo to SAlL, it has been decided that 
these may be kept out of the settlement of assets and liabilities as 
between the SAIL and BCCr.. 

It may be seen therefrom that several steps have already been 
taken to complete the formalities regarding the transfer of coal 
washeries from SAIL to BCCL. SAIL and BCCL are taking further 
necessary action to complete the legal formalities, early. 

[Ministry of Energy, Department of Coal O.M. No. 43011/7/83-
CRC dated 28-11-1984] 

RecOlllllleDdatioD (S4riaI No.3, PIaragrapb 1.19) 

The interim arrangement, under which BCCL managed the 
washeries of CCWO but SAIL, as owner of the washeries; paid for 
all the opdI"ational charges as well as cost of raw materials was ad-
mittedlynot satisfactory. It led to dual control on the activities of 
the CCWO which was not at all conducive to' efficient functioning 
of the organisation. Further not only the objectives envisaged in 
transferring the ownership of CCWO to BCCL hc.ld not been realised, 
the continued dual control has had adverse repercussions on long 
term investments and improvements in the working of the washeries. 
The Committee recommended that since the dual control has now 
eaded and ownership has been transferred to BCCL, all necessary 
measures, short term andj long term, may be taken to remove the 
bottlenecks for improved and efficient functioning of the washeries. 

Reply 01 the Government 

The following short-tennJlong-term action plans for improve-
ments in the capacity utilisation and to improve the quality of wash-
ed coal have been drawn \ envisaged and action has already been 
initiated:- . 

Dugda-l 
(i) Froth flotation for benefication of the coal. 
ii) Replacement of old jigs by modern jigs. 

ill) Installation of a stand-by tippler. 
iv) Replacement of all the " baths. 
v) Conversion of multiple-point loading to single. point load-

ing for faster lOading of washed coal rakes. 
'Ii) Replacement of the old bunker with an ovcit'head one 

with bdtter reclamation facilities. 
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Dugda-Il 

i) Froth flotation for 'benefication of the coal. 
ii) Replacement of ROM screens by rubber lined screens for 

smooth operation with expected reduction in dOwntime. 
iii) Replacement of the existing reclaimer by a modem one. 
iv) Installaltion of a 120 tph crushdr' for crushing of oversizo 

coal obtained from the recyling plant. 
v) Installation of dCHlhaling jig. 

Bhojudih 

i) Replacement of existing jigs with a modern one is under 
consideration. 

Patherdih 

i) MoJt)~nisation of the washery in collaboration with USSR 
is under consideration.· 

[Ministry of Energy, Department of Coal O.M. No. 4301117183-CRC 
dated 26-12-1984]. 

Recommendation (SI. No. ~, Paragraph 2.20) 

The Committee find that a high powdr'ed Committee constituted 
in Ig70-71 to go into the problem of washeries, had after considering 
the past performance and present deficiencies of the washelries, re-
commended lower operating capacities as compared to high initial 
installed capacities. However, a teview of' the actual performance 
of washeries during the last 3 years reveals that except for Bhojudih 
Washery none of the washeries could attain even the dflrated capa-
city in any of the three years. The capacity utilisation has been par-
ticularly low in the case of Dugda-I and Dugda-ll washeries during 
the year 1982-83. The reasons for very low capacity utilisation in 
these two washeries 'need 'to be investigated with a view to taking 
necessal'y rem'edial measures. . . 

-At the tizQe of fcctua 1 wri&c..tiM, Ministry (,r SI ... I, Mi"". tr.d Co: I (P<prrlmrr t 
(,rCooI) informr-d that the longttrm/slIort-ltTm plrn. ae n vrriGu. ,trgn (,f implnnrn-
fa ion. 

! (Ministry of Steel, Mines and 00:-1, Ikpzrtment of Cool, O.M. N"430lJj711. 
\ 8S-CRe (Vol. 11) datrd 25-7-rg8S)' 
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Reply of die Govtll'JbDeDt 

A Committee to investigate the reasons for low capacity utilisa-
tion in Dugda-I and Dugda-H Washeries has been constituted on 
3-12-1984 by the CMDjBCCL $ suggested by COPU.· 

[Ministry of Energy, Department of Coal O.M. No. 43011i7183-CRC 
dated 26-12-1984]. 

Please see Paras 5 and 6 of Chapter I of the Report. 

Recom"""" ... (SI. NO.5 Paragraph 2.ll) 

In Bhojudih although the capacity utilisation during the last 3 
yell rs has been less '!:han the rated capacity as per project report, it 

was able to achieve a utilisation level which was more than the 
dereted capacity in each of the 3 years. The Committee would be 
intOl'ested to know whether the Bhojudib Washery was free from the 
constraints which affected the capacity utilisation in other washeries. 
The Committee need hardly point out that such inter-se comparisa-
tions in Ithe matter of capacity utilisation in dffc$'ent washeries under 
CCWO can, besides providing reliable measures for judging the per-
formance efficiency of each washory, give an in sight of constaints in 
capacity utilisation to the managements and prove useful ilil finding 
remedies for short-coming. They would urge that steps may be 
taken to maximise the capacity utilisation in each washery. 

A committee to investigate the reasons for low capacity utilisa-
tion in Dugda-l and Dugda-ll Washeries has been constituted OIl 
31-12-1984 by the CMD. BCCL:· 

[Ministry of Energy. Department of Coal p.M. No. 4301117183-CRC 
dated 26-12-1984]. 

. _. _._-----
• At tb~ till\~ of f' ctu .. 1 vni6c-. tion, MinistTy of 8=1, Mines "" Coal (Orp>J1JDI!nt 

of C?ll) i"forll\.d th!lt the Commit= set "" to ",",Wile the 1_ bal submitted its 
Rellort which Is under ezotni".tion ill BCCL. 

(Mhhtry of St"e}, Mi~es ."d Co~l, D:plJ'tII\<'11t of Coal, O.M. NO·4SO"17' 
OS-ORC (Vol. tIl d"ted. R5-7-lg8S(· 
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COllUlleDts of the CODiliIittee 

Please see Paras 5 and 6 of Chapter I of the ReIpOrt. 

Recommendation (SL No.6, Paragraph 2.ll) 
The Committee also find that the reasons given for lower capa-

city utilisation in CCWO washeries are more or less the same as 
were adduced in 1971 for demting their installed capacities. These 
include deterioration in the quality of raw coal, irregular supply of 
wagons; irregular off-take of middlings etc. The two additional fac-
tors now coming in the way of capacity utilisation are stated to be 
power shortage and the plant mantenance. Thus, the constraints 
which inhibited the utilisation of the installed capacity had not been 
eliminated ilInd allowed to persist e*n after the laJ?6e of a long pe-
riod of more than 10 years. The Committee ar'e disappointed at the 
lack of efforts on the part of authorities to set right the deficiencies 
affecting the perfolinance of the washeries. 

Reply of the Government 

The following long term plans were drawn by CCWO/BCCL and 
1lre in the various stages of implementation. The detail6 ate as 
fullow:-

iii Proj<-ct S~nctioned Date of ExpectNI 
No. investment awarn of (tall'! of 

(R •. in laklt,) work completion 

J. Opgrarhtion of 'm~1I cOllI, Dugd,,·I . . 4°2'31 31'3-76 Ftb.IMarch 
85 

2. Opgra,htion of 'ink, Dugda-Il 331'~ 31-3-76 Feb·I-M~rch 
85 

"S. Installation of Bo" wagon tippler, 
March'lIs Dug"J\-I 1°7'0 15-1-80 

1· BendiciRt;on of fine coal, Dug,la-l ·1 18-6-81 J.n. 1!l85 

Beneficiation of Cine ""'I, Dugd.-n j 35°'0 
5· 18-6-81 March'lIs 

The other actions envisaged for improving the performance of 
th~ Washeries are covered in reply to the rec<mlmendation No.3. 

(Ministry of Energy, Department of Coal O.M. No. 4301117!83-CRC 
dated 26-12-1984]. 

Comments of the Committee 

Please see Para 9 of Chapter I of the Report. 
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RecoJlllDeDdation (SL No.7, Paragraph 2.23) 

From the data furnished to the Committee it is seen that the 
loss in capacity utilisation in the year 1982-83 was as high as 9.10 
per cent in Dugda I & II, 17.5 per cent in Bhogudih and 5.5 per cent 
in Patherdih Coal Washeries only on account of shortages of 
railway wagons for loading of washed coal and for supplies of raw 
coal from collicmes to washeries. This is a disturbing state of 
affairs contrary to 'the impressions that is given from time to time 
that there was no dearth of wagons for movement of coal. The 
Committee desire that the matter regarding adequate supply of wa-
gons of requisite type for 'the washd:'ies should be sorted out at the 
level of Government. 

Reply of the Government 
By and large, now there is not much of scarcity of wagon sup-

plies to the wruheries in general. However, at time due to some 
problems faced by washeries like power failure, breakdowns etc. 
Railways withdraw wagons from the closed circuit movement and 
put them into open one to avoid wagon detention and it takes a few 
days to restore the wagon balance in the disturbed close circuit. 
However, the report with railway authorities is regularly maintained 
both at Headquarters level and Divisional level through periodic 
meeting and reviews. 

[Ministry of Energy, Department of Coal O.M. No. 4301117183-CRC 
(Vol. II), dated the 20th November, 1984], 

ReconImendation (SL No.8, Paragraph 2.24) 

The rated input capacity of the washeries can be achieved within 
4,000 effective working hours per annum. However. the actual~ as 
regard< the effctive opersLing hours on load were always les; than 
the norms because of increased downtimeishutdown of the plants for 
various reasons such as power fall~res. raw coal shortage~. plants 
breakdowns and operational problems. The total shut down periods 
due to various ,r'easons ranged) between 16 and 28 per cent of the 
available hours during the last 3 years in all the washeries. Corrective 
measures to ensure fulIer utilisation of available hours are reported 
to have been taken. These inter alia include provision of captive 
power supply for Patherdih Washery, .. review of prevent;jve main-
tenance schedules of plants, taking up of coal upgradation schemes 
in Dugch-I & Dugda-II whsheries. The Committee would watch with 
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interest the impact of the remedial measures on the capacity utili-
sation of the wlf>heries. 

Reply of the Government 

As has been observed by the Committee, the Company has taken 
all necessary steps and measures to improve upon 'the capacity 
utilisation. As far as the upgradation scheme is concerned, it is ex-
pected to be put into commerci.al operation by February-March, 1985." 

[Ministry of Energy, Depart'!lent of Coal O.M. No. 43011!7!83-CRC 
(Vol. II), dlated the 28th November, 1984]. 

~ommendation (81. No.9, Paragraph 2.2S) 

Piallt shut-down account of breakdowns of machinery and 
operational troubles seem to occur frequently. In some of the washeries 
as much as 13 to 14 per cent of the total shut-downs were on these 
counts. This is clearly indicative of the fact that plants and machinery 
are quite old. The Committee, air\!, therefore, of the view that main-
tenance and replacement of plant and machinery must receive due 
priority. 

Reply of the Government 

Utmost attention is given to attend to all break-downs of machi-
nery and operational troubles etc. Similarly, the maintenance and 
replacement of plant and m!lchinery also receive priority. 

[Ministry of Energy, Department of Coal O.M. No. 43011!7!83-CRC 
dated 26-12-1984]. 

Recommendation (SI. No. 10, Paragraph 2.52) 

For maintaining the efficiency of blast furnace and avoiding 
deleterious effect on steel making furnaces, coal with ash content 
not exceeding 17 per cent+0.5% is required to be used in the 
steel plants. During the years 1980-81 to 1982-83, as agains~ the 
projected norms of 15 to 17 per cent ash content in the. clean coal, 
--_._---------------------

• At the time of f"ctual verification, Ministry of Sted, Milo •• & Cor I, (Orp; rtment of 
Coal) informed that the Polish experts .re to vi.it the .ite for setting up of fig. f-n-

" abling the upgradation plant to be commission<d. BCCL "'" t.krn up tho m-tt<T with 
'\EPIL for arranging visit of Polish e-xperts. 

[Ministry of St""l, Mines & Coal, lkpatmrnt of Coal, O.M. NO.430 11/7/ 
\ 83-CRC (Vol. II) daled 25"'1985]. 
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the ash content in the clean coal produced by CCWO washeries 
ranged between 18.8 and' 22.8 per cent. Admittedly there have 
been complaints from steel plants ~ut high ash content of washed 
coal. According to BCCL the main reasotl· for high ash content 
in the clean coal was that the raw coal fed in the wasberies was 
oomin& from lower and deeper seams, which were inherently of poor 
quality having more of ash content. The problem. had also ~ava­
toll because the overall availability of good quality prime coking coal 
bad been considerably depleted with the result that prime coking 
coal of lower seams with relatively inferior washability characteris-
tits has been supplied to the washeries. The solution to the problem. 
lay only in increasing the production of good primary coking cQal 
by i<lmtifying potential areas in the various existing mines. The 
Committee has been informed that for this pUrpose the work regard-
ing reconstruction of the entire Jharia Coalfields had been underta-
ken. The scheme is expected to cost about Rs. 5,000 crores and was 
likely to take a period of 20 years to complete. This is obviously 
a long term plant. But to cope with the immediate 'requirements 
of coking coal of requisite q1.lill.lity for steel plants there is need for 
taking short-term and result-oriented m/easues. 

Reply of the Goftnlment 

The following short-term programmes have been taken by BCCL 
to augmen't production from higher seam i.e. from X and above. A!l 
these prog.rammes are from existing mines which ,are at relatively 
lower depth (a) Lodhna (b) Burragarh (c) Bhadrachak (d) Loyabad 
(e) Hurrila<Mh (f) Madhuband (g) Bagdigi. 

The augmented production of better quality coal from the above 
sources win result in additional coal availability by O. 15 million 
'tonnes in the year 1985-86 to 1.2 million tonnes in the year 1989-
90. All these coal will be coming from upper seams (X seam and 
above) resulting in bett!:''' feed-mix of coal to the washeries. 

tMinistry of Energy, Department of Coal O.M, No, 4301117183-CRC 
Vol IT) , dated 26-12-1984], 

Recommendation (St. No. 11, P1iragrapb 2.53) 

One of the objectives envisaged in transporting the ownership of 
CCWO to BCCL was that with . re-organisation/reconstruction of I 
Jhari~ Coalfields the command areas of the Washeries would be ~(' 
rationalised as to give coal of the requisite quality depending uPo· 
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, th~ technique of the washing in the respective Washeries. The Depart-
ment of Steel feel that there is no judicious distribution of available raw 
coal to various coal washeries. The Secretary Coal ha~ in a meeting 
held on 23rdSeptember, 1983, also expressed similar feelings when he 
observed that "there appeared to be no prop\::r procedure for selection 
of mines for supply of raw coal to Wa.sheries". The Committee can-
not but emphasise that immedi~te steps need to be taken to ensure 
that as far at> possible raw coal suitable for' washing in respective 
wilsheries should be supplied from the already identified collierie~ 
and seams. 

Reply of the Government 

With the planned growth in production envisaged in re-organisa-
tion/reconstruction of Jharia Coalfield, ",Jequate quantity O'f raw coal 
of suitable quality would be available for the existing as well as new 
washeries which would come up. With this increa,se in production 
it would be 'pi06Sible tOi plan judiciou:ly linkage of raw coal to the 
various washeries taking into account the design aspect of the' 
washeries. Due to number of constraints, Jor exam~le, acquisition of 
land for the projects, avail",bility of power, delay in procurement of 
plant and machinery, the Reconstruction Plan has not gone a<; per 
schedule. It must, however, be emphasised that a beginning only ha<; 
been made with the reconstruction plan ldnd it is premature at thili 
stage to judge whether the objective envisaged in transferring the 
ownership of CCWO washeries to BCCL in so far as rationa'lisation 
of washery command areas is concerned, has been fulfilled. 

With the older mines getting exhausted, it is necessary to conti-
nuously review the feed of raw coal to all the washeries. This is done 
periodically to ensure that the quality of raw coal fed to any particular 
w~hery is by and large consistent. A Committee has been set up 
consisting of experts from the coal and steel industries to namine 
the existing linkages and to suggest optimum Ilinkages for the 7th 
Five Ye~r Plan. The detailed tenns of reference of the Committee 
are as under 

1. Togo into the entire linkage of coking coal supply to 
steel plants, including the demand of .::oking coal derived 
from hot metal production and the availability and there-
by to update the findings cjf the ChattoJY~hyay Com.-
mittee. 

2. To identify new sources for supply of coal of quality ac-
ceptable to the washeries and to the steel plants so as 



14 

to ensure trulintenance CYf the quality of the coking coal 
charged to the ovens. 

3. To review the existing linklfges for supply of raw coal 
feed to washeries and the linkages for direct feed supply 
to the steel plants and to recommend revision of such 
linkages wherever necessary. 

4. To review linkages for new washeries which are under 
construction. 

5. To recommend measures needed for meeting the gap, if 
any, anticipated between availability of raw coal in the 
existing mines and under development and the require-
ment of existing and new steel plants. 

6. To go into the question of interim supplies to Visaka-
, patnam Steel Plant in view of the ~ible slippage of 

the linked washeries in relation to the commissioning of 
the VSP. 

[Ministry of Energy, Department of Coal O.M. No. 4301117183-CRC 
dated the 28th November, 1984]. 

Comments of the Committee 
Please see Paras 5 and 6 of Chapter I of the Report. 

Recommendation (81. No. 12, Paragrapb 2.54) 

Another step that can be taken to minimise the problem of poor 
quality feed stock for washeries is coal produced by different collie-
ries of BCCL may be 90 scientifically. blended as to ensure suitable 
feed for the washeries. 

Reply of the Government 
'me Committee's recommendation is noted. The fe'lSibility of 

improvement in the existing blending facilities in washeries will be 
examined.· 

[Ministry of Energy, Department of Coal O.M. No.A301117183-CRC 
(Vol. II), dated 16th December. 1984]. 

.At tlU" tim(" of fz.ctu!l vcrific:ltion, Ministry of Sted, Mines ;-·nd Co~'l COf-p··r1mr nt of 
Co~I) informed th~t the m,tt.r h's b"", t-kon up by BCCL with CEMPDIL for pro-
p:uing tht" feanbility rt'port. CE~{POIL experts have visited the !itr {(Ir prd!mir", 1 y 
surwy. 
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Recommendation (SI. No. 13, P$lawapb 1.55) 

The existing washeries which were originally designed to process 
r~ colills of certain ash content are not able to bring down the ash 
to the level desired by the steel plants because of increa.se in the 
.degree of ash content in raw coal. In order to, tack.le this problem 
some modifications are stated to have already been made in Dugda-I. 
Dug<W-1I and Patherdih Washeries. The Committee desire that it 
may be considered if further modifications can be carried out in the 
exi!!ting plants and equipments with a view to ensure that washed 
coal with requisite ash content may be obtained from the avail~le 
feed stock. 

Reply of the Government 

The steps which are being taken to improve the quality of washed 
coal have been enumerated in replies to Rlecommendation No.3. 

[Ministry of Energy, Dep<lrtment of Coal O.M. No. 43011!7!83-CRC 
dated 26-12-1984]. 

Recommendation (51. No. 14, Paragraph 1.56) 

The Committee have been informed that R&D division of 
BCCL was doing a lot of work, with the help of the Central Fuel 
Research Institute, on the question of reducing ash contents of the 
washed coal. Some processes like 'Oil Agglomeration', 'deminerali-
sat ion' and 'bleeching' have been developed atd are being tested. 
The Committee feel that more concerted efforts are required to be 
put in because ultimately only R&D wiH help us in upgrading the 
technology for utilising the abundantly available stocks of raw coal 
with high ash content. 

Reply of the Goyemment 

Under the R&D programme of BCCL, a 2 TPH pilot Plant using 
oil aggiomeration technique for beneficiation of fine coal slurry, has 
already been installed Got( its Lodna Washery. Trials have already been 
conducted and data and information collected in respect of this tech· 
nique: for upgrading raw coal slurry, crushed middlings fines and 
coai from lower seams af Jharia coalfield. 

As per decision in the high power meeting' with Director General. 
-CSIR with CFRT Scientist~ and BCCL representatives, CFRI have 
conducted tests at their 100 kgfhr. bench scale plant to rectify some 
engineering problems at 2 TPH plant at Lodnu. Based on the results 

, 
h 
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of experiments, CFRI has SUggesled some modification/instrumenta-
tion in Feb., '84 which are currently being imp:emented and it is 
expeak!d that 2 TPH plant will be given trial after procurement of 
different equipment in November, 1984. 

'TIle data obtained in experiment.~ so far conducted in 2TPH 
plant at Lodna have been used for scaling up the process from 2 ton-
nes to a IO-tonne per hour demonstration plant whi::h is to b~ instal-
led at Patherdih Coal Washery for indepth study al the process and 
engineering aspects for further scaling up alongwith the commercial 
availability of the process.· 

[Ministry of Energy, Department of Coal O.M. No. 43011!7183-CRC 
(Vol. II), dated 28-11-1984]. 

Recommendiation (SI. No. 15, Paragrapb 2.57) 

In the context of the available resources of prime coking coal 
and the washing facilities in the country, the Secretary Coal painted 
a very bleak picture by stating that the country can never becomC' 
self-sufficient in the m~.ter oj' coking coal of requisi~e qualify and 
some qua.1tity of coking coal will always have to be imported to meet 
the total requirements of the steel plants. In order to overcome this 
con~traint in regard to steel production in the country, the' Committee 
feel there is need for introducing changes and modifications not only 
in the washeries and collieries but also in the steel plcJ.ltS. The design-
ing of the new steel plants, and for that matter designing of Thermal 
Plants as well, should be done in future in a manner that they are 
able to run with the quality of coal available in the country. The Com-
mittee need hardly emphasise that there should be complete and 
close co-ordination between the Department ai Coal, S~eel and mine<! 
so that there is an integrated approach in ensuring self-reliance in 
regard to supply of coking coal for steel production. 

Reply of the Government 
It is a fact that the resources of prime coking coal in the country 

is limited. As per the latest as.sessment available with us, prime cok-
ing coal forms anly 33 per cent of the total coking coal reserves. 
There is thus, an obvious imbalance in the resource !6\'ailability of 
prime coking coal in relation to its actual Use at the steel plant~ . 

• At the tim- f ctll'! verification. Mini."ry of S.rd, },·fjr-rs & Cod (lJ<p T.men, of 
Co-I) inf~d th-.t "",ction of 10 t.p.h .. Oil .. ggl~m'r.ti"n pI; Pt i, in prcg,..-,'. '11.-
civil engineering nti\'itirs h, \T IYen comp"''''c1. '!~!' 

rMi"htry or St...-I, Minrs & n,·I. l><p"rtnl,nt of Co, I, O.Y. 1\"0. 43011/71 
as-CRe (Vol. II) dal' d 25-7-19115J.· 



17 

An analysis of the demand and availability picture C1i. coking coal 
for the steel plants for the year 1984-85 has revealed that there would 
be shortfall of 0.663 million tonnt:S in the availability of prime coking 
coal. This gap obviously will have to be closed by import. During the 
7th plan period also there i,> likely to be a gap between the demand 
availability for the steel plants. The actual position is currently 
being assessed by a W~rking Group appointed by thr Department of 
Coal and tbe final picture wi'll be known "titer publication of the 
report. . 

There js continuous coordination between the Department of 
Steel and Department of Coal in so far as supply of coking coal to 
steel plants is concerned. A committee has been set up consisting of 
experts from coal and steel industries to review the existing linkages 
of raw' coal to washeries and to suggest optimum ljnkage~ for r~V 
coal as well as washed coal. This Committee has the following terms 
of reference:-

... 

1. To go into the entire linkage of coking . co,,': supply to 
steel plants, including the demand of coking coal· derived 
from hot metal production and the availabili:y and therc-
b); to uPdate the findings 0'; the Cha~toPJdhya Cnm-
mittee. 

2. To identify new sources for supply of coal quJ:ity accep-
table to the washeries and to the steel plants so as to 
ensure maintenance of the quality of the coking coal 
charged to the ovens. 

3. To review the existing linkages for supply of raw coal feed 
to washeries and the linkages for direct feed supply to 
the steel plants and to recommend revision 0; such link-
ages, wherever necess,ry . 

. 4. To review linkages for ne\\-' washeries which art> under 
construction. 

5. To recommend measures needed for meeting the gap, jf 
. any, anticipated between availability of raw coal in the 
existing mines and mines under development and the 
requirement of the existing and new steel plants. 

6. To go into the question of interim supplies to VSP in view 
of the possible slippage of the linked washeries in rela-
tion to the comm~sioning of the VSP. 

The report <Yf this Committee would form the basis of the 7th; 
Plan progrdmme for production and supply of coking coal. 
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In so far as thermal plants are concerned, there already exists 

.close coordination between various agencies in the power and the 
coal sectors. The quality of cost likely to be produced from the mines 
linked to the power stations is informed to the thermal power stations 
.even at the preinvestment stage, to enable them to design their boilers 
to suit the type of coal likely to be supplied.' 

[Ministry of Energy (Department of Coal) O.M. No. 4301117j83-
CRC dated 28:"11-1984]. 

Comments Of the Committee 
Please see Paras 5, 6 and 12 of Chapter I of the Report. 

Recommendations (SI. No. 18, Paragraph 2.80) 
The Committee note that the main users of the middlings are 

the thermal power stations. In terms of a policy laid down by Gov-
ernment in January, 1971, the thermal power stations located near 
the coal washeries are required to utilise the washery middlings hav-
ing an ash content upto 45 per cent. Each of the 4 Washeries of 
CCWO has been linked to particular thermal power station for dis-
posal. of middlings. However, the off-take of the middlings by the 
·concerned thermal power stations has not been commensurate with 
the total arisings because the ash content of the middli~gs was more 
than the desirable limits. This called for action either to upgrade the 
middlings or to modify the thermal plants so th~ they could consume 
middlings with higher ash contents. The Committee have been infor-
med that Dugda-IJ washery which is presently a 2-product washery 
is being converted into a 3-product Washery. Middlings produced by 
this washery after convertion will ,be suitable. for the power houses. 
The Committee trust that efforts will be made to complete the con-
version work without further loss of time. 

Reply of the Govemment 
The erection works of Dugda-n Upgradation Plant making it 

from a two product washery to three product one have since been 
completed. Commercial operation of the 1'1ant is yet to be commis-
sioned full). As such the exact benefit in terms of ash percentage are 
not ascertainable." 

fMinistry of. Energy (Department of Coal) O.M. No. 4301117183-
CRC dated 28-11-1984J. 

-----------
.At tl\{" tim- of.fet1l"1 Vl'rification. Ministry of Sf""l. Min .. & C<rl, (o..p--rtment of 

C:oal) inform.d th-t th Polish 'xp<'rl. ," to vi-it th ,itc for selti,,!! up of figs en-
,.bli,,!: the upgr:od"tion pl-nt 10 be rommi"ioned. BCCL h-.s Irken up Ihe m'ltcr with 
F.PIJ. rOt ~·n·d.nging visit nr P(llish ('xpnts. 

rMi"i,lrv of Steel. Mine< & Coot. Or"'rtm~nt of C021, Q,M, No, 43011/7/ 
Il~-CRL' (Vol. TIl .hrrt! 25-7-'0R51. 
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Recommendation (SL No. 20, Paragraph 2.82) 

The Committee were informed that new technologies had been 
developed which made it possible to use the middlings with ash con-
tents ranging from 43 to 53 per cent for power generation in thermaU. 
stations. One such. power plant was reportedly using such middlings. 
BHEL' was also reported to be working on the design af. a boiler 
whIch can use middlings with higher ash contents. These arc the 
steps in the right direction and the Committee wish to stress that 
cencerted efforts should be made to enable IcJrge arising of middlings 
with higher ash content,s being put to economic use. 

Reply of the Government 

A major quantity of middlings Js already linked to the functioning 
thermal power stations. For burning poorer qualities of middlings as 
well as compustible rejects tests have already been carried Ollt at the 
BHEL pilot plant at Tiruchy. This fluidised bed combustion process 
is expected to be used for power generation at an appropriate location 
in the coalfields and will use washery middlings and rejects to the ex-
tent possible. 

[Ministry of Energy (Department of Coal) O.M. No. 4301117183-
CRC Vol. II), dated 28-11-84]. 

Recommendation (SI. No. 22, Paragraph 3.9) 

The Committee find that there has been steep increase in the actual 
cost of production of washed ,coal during the years 1979-80 to 1981-82. 
In Dugda-I and Dugda-ll washeries the actuall cost of production per 
.tonne increase from Rs. 274.07 in 1979-80 to Rs. 390.32 in 1981-82, in, 
Bhojudih W,ashery the actual cost of production per tonne increased 
from Rs, 196.33 in 1978-80 to Rs. 284.57 in 1981-82 and! similarly 
in case of Patherdih Washery the actual cost of production per tonne 
increased from Rs. 229.94 in 1979-80 to Rs. 336.40 in 1981-82. The 
actual cost of production <Yf the main product (Washed Coal) was also 
higher than th target cost in all the Washeries except Bhojudih dur-
ing all these years. This is indicative of laxity in cost control. The 
Committee desire that proper cost control measures may be introduced 
and strictly followed. 
-.".-.,.. ; 

Reply of the. Government 
The cost of production will vary from period to period due to 

, changing price levels of various inputs. The Company has however 
I ,taken all steps to contain the cost of production within the target ,costs. 

'l1ere ha~ been some appreciable improvement in this regard. The 
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variation between the target cost and the actual cost has come down 
quite substantially as can be evident from the following table: 

J , Dug. I 4I1d II 

(i) Target do,t 

(ii) Actual cost , ' 

(iii) % of variation 

o. Bhoujotfjh 

(i) T.arget cost. 

(ii) Actual eost , 

(iii) ~~ of variation 

(i) Target cost , 

(ii) Actual cost , 

(iii) ~-ri of variation 

Rs, 

Ro, 

Ro, 

Ro, 

(-) 

Ro, 

Ro, 

Ro, 

355'20 Ro, 4g6'94 

390'32 Rs, 514'52 

9'9 3'5 

295'32 Rs, 381 '91 

a84'57 R., 389'OS 

3'7 1'9 

302 '60 Rs, 413'63 

336 '40 Rs, 423'15 

ll'l 2'3 

[Ministry of Energy (Department of Coal) O,M, No, 4301117184 
CRC dated 28-11-1984], 

Rec:oauneadation (SL No. 23, Paragraph 3.10) 

The operating cost in all the washeries has also been gone up in. 
the last 10 years from a level of about Rs, 21;- per tonne in a level 
of about Rs, 73/- per tonne in the case (JI Dugda-I and n, from Rs, 12/-
to Rs, 39/- in the case of Bhojudih and from Rs, 18/- to Rs, 64/- in 
the case of Patherdih, The current level of operating cost in the CCL 
Washeries at Kargali, KlIthara, Swang and Gidi is stated to be .hardly 
60 per cent of the above figures, Another index of efficiency of opera-
tion of washery is consumption of magnetite, The consumption of mag-
netite in all the washeries except Bhojudih has increased from 1.7 Kg, 
per tonne to over 3 Kg, per tonne during the lEist 10 years in Dugda-I. 
and in case of Dugda-II from 1.86 Kg, to over 4 Kg, per tonne and in 
case of Patherdih from 1,30 Kg, to 2 Kg, per tonne, The Committee 
recommend that factors leaking to higher operating costs and those 
resUlting in higher consumption of magnetite may be identified with a 
view to taking remedilf measures, 
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Reply of the Govenuneot 

(i) The operating cost in CCWO Washeries as compared to 
CCL Washeries is higher because of (i) Extra handling of 
materials including middlings and slurry as compared to 
CCWO Washeries; (ii) Freight-It is not normally paid in 
case Of pit-head washery where the transport is generally 
to a short distance. 

The increase in operating cost in 1983-84 over 1982-83 has 
been mainly due to: 

(i) Decrease in yield 
(ii) Increase in stores cost 

(ill) Increase in wages 
(iv) Increase in power cost. 

(ii) The increase in consumption of magnetite have been 
mainly due to:-

(I) drainage and overflows in the system caused by frequent 
power interruptions. 

(II) Poor magnetic content of magnetite ore supplies from the 
captive magnetite mine of BCCL (Gore Mines) in Onl-

tanganj and the min!!s belonging to Bihar State Mineral 
Development Corporation. 

[Ministry of Energy (Department of Coal) O.M. No. 43tH} 17[84 
CRC dated 28-11-1984J. 

Recommendation (SI. No. 26, Paragraph 4.16) 

Now that the question of ownership has been settled the Commit-
tee recommend that the position regarding inventory of stores and 
spares may be thoroughly reviewed by the Dept!. of Coal with a 
view to identify the surplus stores. The slow moving stores and 
spares may be segregated atld earnest efforts may be made to dispose 
of the surplus stocks. The committee would like to be apprised of 
the outcome of the efforts made in this behalf. There is also 
need for laying down proper norms for inventory holdings. While doing 
~o the inventory holdings of the other washeries aT the BCCL may 
De kept in view. 

Reply of the Government 

TA Action for identification of surplus slow-moving stores and spares 
11ave already been initiated by constituting departmental committee. 

10 .'1 
l\-t 
1st 
eoi 
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After the surplus stores are identified slow moving stores and spIKes 
will ,be segregated and action for their disposal taken. 

For laying down proper norms for inventory holdings National 
Productivity Council will be engaged who have already been assigned 
the task of manpower assessment and O. T. incidence studies. While 
laying the norms, NPC will be advised to keep in view inventory hold-
ings in other washeries of BCCL.· 

[Ministry of Energy (Department of Coal) O.M. No. 43011\7\84 
CRC dated 28-11-1984]. 

Recommendation (SL No. 17, Parawapb 5.11) 

The Committee find that considering the main responsibilities of 
the washeries the standard force for all the washeries had been fixed 
in July, 1972. However, the actual staff strength during the years 
1980-81 and 1982-83 has been much more than the standard strength. 
The Committee was also informed that according to an 0 & M study 
conducted in the washeries standard force had been fixed at 3071 
against which the actual strength was 3003. The Committee feel 
that for a realistic appraisal of the manpower requirements the 
Natiol161 Productivity Council may be entrusted with a manpower 
study as agreed to by the CMD, BCCL. 

Reply of Ibe Govemment 

National Productivity Council has been' assigned to take up the 
study: --

[Ministry of Energy (Department of Coal) O.M. No. 4301117\84 
CRC dated 28-11-1984]. 

Recommendation (st. No. 28, Paragraph 5.12) 

From the data made available to them, the Committee find that 
incidence of overtime in CCWO Washeries has increased 'from a level 
of about 12.14 per cent of the wages in 1972-73 to a level of 42.50 
per cent of the wages in 1982-83. Interestingly it has been brought 
to Committee's notice that on account of over-time payments made in 
the year 1979-80, two of the non executives of the Washeries had to 

OAt tho time of("ctu:-Ivorific;-tion. the MihistrycfS[{d, Min .. ,&: Cod (tl'palnl.nt 
of Coal) informed that the dep>rtment>1 Committ .... oet up by BCCL has submitted 
it. Report to BCCL. The ,p·re. worth Rs.104 lakh f (.pprox.) \uo..., been identified 
and d<"clarcd as non-moving/surplus. Aetionhas been i nitiz Kd by BCCL fOT its di,po" I 

rMini,try of Steel, Mines &: Coal, Oepartmcnt of Coal, O.M. No. 43011/7/ 
1I3-CRC (Vol. II) dat~d 'S-'-Ig!lS] 

OOAt the tim" of factual vt"rification. Ministry of Steel. Mine. &: Cool ('Xp2rtm~n' 
of Co,l) inform.d tbat :-<ational Productivity Council has al=dy .tarted the job. 

rMini.t .. " of St...,l, Mine. &: Co,ol, Ocpartment of Coal, O.M. No. 43011' 
Ag-C'.R.C (Vol. II) dated 2S-7-Ig!lS]. 
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be listed in the published accounts alongwith other officers. who were 
earning above Rs. 36,000!- per annum. This discloses' the extra-
ordinary heavy payment of overtime pay allowance in the Organisa-
tion. The Committee would urge that justification for such high in-
cidence of overtime payment should be gone into and the remedial 
steps taken to ensure that the payments of wages and overtime allo-
wance are commensurate with the level of production and productivity 
achieved in each washery. The Committee would commend this 
aspect of these study also being entrusted to the NPC. 

Reply of the Govemment 

Nationa1 Productivity of Council has been assigned to t3.ke up the 
study.· ,! 

[Ministry of Energy (Department of Coal) O.M. No. 43tH 1\7184 
CRC dated 28-11~1984]. 

Recommendation (SI. No. 29, Paragraph 6.5} 

The Committee find that against the total investment of Rs. 40.36 
crores made in the CCWO Washeries. the cumulative profit reportedly 
earned by the wllsheries comes to Rs. 22.90 crores at the 
end of 1982-83. This figure is clearly misleading in as much as 
it also includes the assessed valUe of accumulated middlings. Though 
the assessed value of the middlings at the end of the year 1982-83 has 
been shown in the accounts at Rs. 29.14 crores, this is only a national 
figures because at one time BCCL felt that accumulated stocks of mid-
dlings are ·worth nothing. Obviously, there'fore, if no value is assigned 
to the middlings; the figures of cumulative profit will get transformed 
into one of cumulatiYe ~osses. The Committee thus find that the 
marketability of middlings is crucial to the profitability of the Organi-
sation. They would await the attempts made to dispose erf the accu-
mulated middlings ~d the value realised. For the future the 
Committee suggest that on the basis of the experie:1cc rrained the 
inventory of middlings should be reaIisticall) valued in order that the 
accounts may depict the true picture of financial results of the working 
of the organisation. 

, eAt the time off.ctud verification, MinistrY pf Strr!' Mines, nd Co,1 (D'prrlin<nt ,f 
,0>.1) jYlformed th.t National Productivity Council h. ?!""dy statrd ,Jo.e job. 

TAl [Ministry of Steel, MUlrs & Cool, Department of Co21, O.M. No 430) 1 17 
IS3-CRe (Vol. II) d~ted 25-7-1g85]. 

10 _Th~ 
M.M. 
Ist L 

Coimb. 



24 

Reply of the Govemm.eot 

The recommendations of the Committee in regard to the need to 
value the inventory of middlings on a realistic basis is accepted. How-
ever, we would like to state that the cumulative profit of Rs. 22.90 
crores appell1"ing in the accounts of CCWO represents the profit made 
in the sale of washed coal to TISCO and lISCO ;p1d it isindepen-
dant of the valuation of the middlings because of the washed coal 
despatched to the SAlL Steel Pla!'ts was being priced on the basis 
of actual expenditure. Had there been no despatches to TISCO and 
lISCO there would not have any profit or loss in the accounts of CCWO 
as entire washed coal despatches could have been priced and transferr-
ed to the SATL Steel Plants on tne cost of prO'iuc!!('n. "rhe p~cf.~ of 
Rs. 22.90 crores is, therefore not related to or arising from the valua-
tion of middlings. 

[Ministry of Energy (Department of Coal) O.M. No. 43011 \7184 
CRC dated 28-11.-1984]. 



CHAFfER m 
RECOMMENDA nONS WIllCH THE COMMITTEE 00 NOT 
DESIRE TO PURSUi: IN VIEW OF GOVERNMENT'S REPLIES 

Recomme~tion (SI. No.1.' Paragraph 2.79) 

Now that the question ~fownership of CCWO Washeries seems to 
have been finally settled. the Committee can only express the hope that 
all out efforts WMI be made to dispose of the accumulated' stocks of 
the middlings and nation's resources will not be ~Iowed togo waste. 
The Committee would like to be apprised of the precise action taken 
in the matter. The Committee would also be interested to know at 
what value the middlings and rejects have been transferred to BCCL 
at the time erf transfer of owner~~ip of these washeries. 

Reply of the GoverBment 

In a meetU;~ 'taken by Secretary (Expenditure) on 20-3-84, which 
was. attended among others by Secretary (C), Secretary (Steel)., DG 
fBPE), Chairman (SAIL) etc., it was decided that whatever acc\nnu"t"· 
lated stocks of middlings are there, as on 30-9-83, they would con-
timlt: to belong to SAIL and it is the r~sP9Qsibi1ity SAIL tq sell these and 

• t.eke the realisation would' work out, in conjunction with ClL the 
modalities of the disposal so that there wer; no competition between the 
organisations for disposal of middlings. 

[Ministry of Energy (Department of Coal) O.M. No. 4301117183-
. 'eRC Dated 28-11-841 

Recommendation (Sf. No. 19. lI'ara;'raph 2.Bl) 

Similarly, a scheme for upgradation of the sinks of .Bhojudih' 
. washery was stated to be under implementation. The Committee would 
like to be informed of the actual progress made in this project. 

, 
Reply of the Government 

In ~r to~pgrme the sinks of Bhojudih Washery,the. plant was 
modified in 1977. However, Ute scheme could not be put !nto open~­
tloo due to various operational constraints which arose a~ a con~equen­
ce of market deterioration in the qualitY characteristics 01 the sinks 
~~ich was not envisage at the time of taking '.lp the upgradation. work 

T,UITl • 

10 .The '7 RS-', 
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based on washability an quality characteristicS of washery sinks to-
wards its upgradation. The Coal characteristics and the &OJTesponding 
sinks quality started deteriorating. The deterioration affected not 
only the qwfity cha£acteristic~ of the sinks meant for upgradation -but 
also the quality and yield of· washed coal, the prime-product of the 
Washery. 

Meanwhile, considering "the deterioration in the quality charac-_ 
teristics of the feed stock and difficulties faced for upgrading the same, 
certain further modifications were cnied out to separate out 'true 
middlings from the Baum Jig circuits of the plant, w3srung 25 mm-C 
Si7.e fraction of the raw coal feed. This alternative scheme has been 
functioning since 1979 and the middlings thus prod\K:ed are linked to 
thermal power station. 

[Ministry of Energy (Department of Coal) O.M. No. 43011/7/83-
,.: : eRC Dated 28-11-841 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF 
GO~NT HAVE NOT BEEN AGCEPTED BY 'Tlffi 

COMMITTEE 

TAML 
10 .The 

M,M, 

-NIL-
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ClJAPTER V 
RECOMMENDATIONS IN RESPECT OF WHICH FINAL 

REPLIES OF GOVERNMENT ARE STILL ~W AITED 

RerollUllelH1ation (SL No. 16, Paragraph 2.78) 

A serious problem in the satisfactory functioniJ!g of the' CCWO ' 
,Wasl)eries ha~ been the poor off-take of the middlings, which is a 
necessary by-product of a coal wlit.lhery. By the end of the year 1982-
83 the four washeries had accumulated huge stocks of middlings, whose 
value was assessed at Rs.~29.14 crores. The Committee was dismayed 
to learn that the valuation of middlings has been a bone of contention 
between the SAIL and the BCCL and ~as a vital factor leading to delay 
'in fin!\lisation of modalities jor transJer of ownership <Yf the washeries. 
This Incidentally provides a cue to the lack of effort~ on the part of 
BCCL to dispose of the .lccumulated stocks of middlings. After having 
taken a posit:on that the. middlings should be passed on by SAIL to 
BCeL at nil value, the· BCCL did not obviously put in any efforts 
to dispose of middling~ lest they were proved wrong. Otherwise there 
can be no justification for BCCL to consider that middlings were not 
marketable when middlings washery sinks of similar quality of the 
other wash~ries of Coal India Ltd., were selling in large quantities. 
Further in view of -the overall shortage of coal supply in the country 
it is inconceivable that there is no taker for the middlings. The 
Committee, therefore, desire the circ~mstances und~ w~h ,there 
WilS huge accumulation should be investigated forappropriat; action. 

Reply of the Government 
A 'Committee has been constituted on 1-10·1984 by CMD/BCCL 

to investigate into the circumstances under which there has been huge 
accllmulation of middlings. The points raised by Central Vigilance 

'Commi.,n in the matter has also been covered under the terms of 
references of the Committee. The Committee is already on the job 
and will be submitting its report shortly.· 

(Ministry of Steel, Mines & Coal Department of Coal O.M. 
No. 43011 !7184-CRC Dated 20-3-1985) 

*:\t the tim- of f.ctu"l verification, Mini.try of Steel, Mines & Co.l (Uepar\DlMlt of 
CAd) inform,d th.t t~ Committee sot up to ~x.minr th. issue has submitt.d its Repor' 
which i .. undtT rx~miQation iB BCCL. 

[Ministry of S,..,I, Min,.. & Coal, u.,p"rtmrnt of Coal, O.M. No. 43" 
83'CRC (Vol. 11) <latrd '5·7·'gI!5]. -. 
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COllllDents of the Commi«-ee 
Please see Paras 5 and 6' of' Chapter I of the Report. 

-> 
RecommeodatioR (SI.' No. 21, Paragraph 2.87) 

In their report under Section :619(3) of the Companies Act, 1956 
\ on the accounts of CCWO for the year 1981-82 the statutory auditors 

have brought out that proper records of receipt and despatch of coal 
5mm washeries hav;! not been maintained. This is. due to the fact 
that washery weigh .' bridges have remained out of order for months 
together. The Committee also ,pote from the eviden~ .of the under-
takings tAat weigh-bridge have not only remained out of order for 
long period, their repair has also taken very long time. The Com-
mittee would like th~ Government to investigate such p~t cases with 
a view to pin point responsibility for failure in proper m~intenance 
elc. The Government should also assess the amo¥nt CYf losses suffered 
by the Organisfltion due to weigh-bridges being out of commis;ion for 
long periods. The Coru.mittee feel concerned about the lack of care 
in maintaining the weigh-bridge and would like to stress that proper 
attention should be paid to ensure that the weigh bridges remain in 
working order all the timc. Wherever necessary the old weigh-
bridges may be replaced by new ones in a phased manner. 

Reply of the Government 
, 

A Committee hu' been constituted on 30-11-84 by CMDIBCCL 
to investigate into the w?rking of weigh-bridges at CX:WO Washeries.'" 

- (Ministry of Energy, Department of Coal O.M. 1Q"0. 4301117183-
CRC Dated 2,6-12-84) .. 

Comments of &be Committee 

Please see Paras 5 and 6 of Chapter I of the Report. 

R.ecommeodation (SI. No~ 24, Paragraph 4.14) 

'As on 31st March, 1983 ·.the CCWO Washeries and inventory 
holdings, comprising of finished, semifinished products, raw materials 
and stores and spares, of the order of Rs. 45 crores. Apan from the 
accumulated stocks of middlings which accounted for inventory worth 

\t u.",' time of factual verification, Ministry of Steel, Mines 8t Co.l (~rlment of 
, informed that the Col11ll1ittee let up to examine hanes have s"bmiued thdr 

T. \:\111 which is under examination in BCCL, 

10 Tl,c ~iDistry of SteeJ'-Miftes 8< Cool, bepartment of Coal, O,M, No. 43011/7/ 
·lI.iI,r. t'-CRC (Vol. 11) d,trd ~5-7'Ig85]. 

Ist Lay 
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Rs. 29.14 crores stores and spa\:e constituted tne other major compo-
nents of the inventory holdings. At the end of 1982-83, the inventory 
holdings on liC~ount of stores arid spares stood at Rs. 10.13 crores. This 
represented 29 months cot1sumptions err stores and spares. 
It is interesting to note that in 1970-71.one of the reasons given py 
a High Powered Committee for recolllDll?nding lower oper~ capa-
cities for washerles was the non-availability of spares in time. Since 
then it appears the stores and spares l;Iave been acquirOO at a faster 
pace without takfng into account their actual- requirement. The 
CMO, BCCL was frank enough to admit that there had been an over 
estimation as the purchases were in excess of .the real requirement. 
The Committee suggest that the over-provisioning be investigated with 
a view to fixing responsibility . 

. lteply of the Govemment 

A Committee has been constituted to identify the surplus inven-
tories. Further necessary action in the matter will be taken after 
receipt of the report, which is awaited.· 

(Ministry of Steel, Mines & .Coal Department of Coal O.M. 
No. 4301117183-yRC Dt. 20-3-85) 

Comments of the Committee' 

Please see Paras 5 and 6 of Chapter I of the Report. 

Rerommendation (SI. No. 25, Pah.grapb 4.15) 

It has been stated that since the washeries were owned by SAIL 
upto 31-9-19~:l aoc not by BCCL, the Department of Coal had not 
looked into the problem of inventories. The Committee would like 
to know how the Department. of Steel flfiled to review the POSltiOp. 
In this connection they would also like to know whether there was 
periodic performance J;eview of CCWO at the Government level 
since 1972. 

OAt the lim. of LCluol verification, Ministry of Steel, Mines & Coal (Otpartment 
of n.aJ) inform.d that th. Coinmittee ttt up to exami..-., th. i ..... has submittffi it.. 
R"pMI which ;. under enrrBnauon in BCCL. ' 

(Ministry of Steel. Mine, & Coal. T),oputm .... ' of Coal. O.M. No. 4301 
RS'CRe' (Vm. II) d.h'd ~5·7·i985). -" . 
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Reply of the Government 

The action tateen repon in this regard is being obtained from the 
Department of Steel and will be sent separately. 

[Ministry of Ene~gy (Department of Coal) O.M. No. 43011/7/83-
CRe (Vol. II) Dated: 28-11-84] 

NEW DELHI; 
August 12, i985 
Sravana 24, 1907 (Saka) 

K. RAMAMURTHY, 
Cha1nnan. 

Committee on Public Undertakings 



APPENDIX I 

Minute~: of the Fifth sitting of Committee on Public' Undertakings 
held on 8-8-1985 

The Cammittee satfro~ 15.30 hrs.to 16.10 hrs. 

PRESENT 

Shri K. Rarnamurthy--Chairman 

MEMBERS 

2. Shri S. M. Bha:ttam 
3. Shri Satyagopal Misra 
4. Shri Brajamohtiln Mohanty 
5. Shrimati Geeta Mukherjee 
6. Shri D. K. Naikar 
7. Shri Ram Bhagat Paswan 
8. Shri V. S. Vijayaraghavlln 
9~ Shri Ashwani Kumar 

10. Shri Nand Kishore -Bhatt 
11. Dr. Shanti G. Patel ., " 

SECRETARIAT 

1 .. Shri M. K. Mathur--Chief Fina-:tial Com!"ittee OUicer. 
2. Shri G.' S. Bhasin-Senior Financial Committee Officer.. 
3. Shri Rup Chand-Senior FinanciaJ Committee OUicer. 

\. -
OFFICE OF 1HE COMPTROLLER & AtmrroR GENERAL OF 

INDIA 

1. Si)ri K. N.Row-(:hairman. Audit Board and Ex-OUicie 
., Additional Deputy Comptroller & Audi! 

~eral (Commercial). 
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"2. Shri K. Lakshmana RaO-Secretary, Audit Board. 

The Committee considered the following Action Taken Reports. as 
approved by the Action Taken Sub-Committee and adopted the 
same:-

(i) Action Taken Report on 87th Report of CPU (1983-84) on 
Central Coal Washeries Org<lnisation. 

• • • • 
The Committee authorised the Cllairman to finalise the Reports on 

the basis of factual verification by the Ministries/Undertakings conccm-
f'd and Audit and present the same to parliament. 

• • • 



APPENDIX n 
(VUIe para 3 of introc u~ion) 

An.tI)'sU tf ""ion """" Q)' Go_ on tIu recamIIfII1IiotUms ctml4i7wd i. Ify Eig~.,.sewnth 
Ite~1 oj tfy C ... mitt« ... Public UadIr""'"",1 (~. /,fie .\II .... > 

I. Total num~ qf recornmenc'jltioris mac:!<: , 29 

II. Recowlllt:1\dation, that have bern aceepted by the Government IVidr re-
colllmenuation. &1 S.Jl.os. I~ 15, 18, SIO, !la, 23 and 2P-qg) 23 

Percentage 10 tota' . 79.30 

Ill. RccommmdatiQn. "hich the Committee rio not desir< to pursu< in view of 
. Governtmqt'sreply (\'idrre~mmendations at S.Nos. 17 and 19). 2 

PerCf'ntagc to total . 

IV. R.ecommendations in respect of which ,...pli,. "fGovornn.ont have not been 
accepted by the Committ<'e N.I, 

PerCf'nta!!", to total . NIL 

V. Recommendations in r 'spect of which final replies of Governtmnt aro .. ill 
awaited (Vide recomm<"ndatioDi at S.Nos. 16, 21, 2.4 and 25) 4 

Pcrcentaae 10 tolal • 

) 
l" 

II 
I I 

I 
f 



~BL1S!lBO vwI:a R'OU382 OF THE RULZs Of' PRocEDUIlB AND Coi9llUCT OF 
BtrStN£Ss nf Lolc SaaRA (Srxnt EDmON:) AND PBDiT£I) BY ·nm G~ 
.•.. MAmQtlt,Go\1QN:mJrr or lNDu PItISs. MtNTo RoAn, NEW Dwn. 
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